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And whereas. the Government of India in the Department of Agricultural Research and
Education has approved to make an Ordinance for making amendiments in Ordinance No. 2 of

1995 of the Central Agricuitural University. Imphal vide letter No. 5-15/20p7-CAL dated 13"

Necember. 2007,

Now with the approvai of Central Government. 1, S.N. Puri, Vice-Chancelior, Central
'Agrlcultural University in exercise of powers conferred under section 27(2) of CAU Act, 1992
(No. 40 of 1992) do hereby make amendments in Ordinance No. 2 of 1995 amending the
qualification and experience for the posts of LwestockfFarm Assistant, Field-cum- Laboratory

Assistants and for dtﬁ'erentcﬁosts in Central Agricultural Umversny as mentioned in Appen dix.

(S.N. Puri) |
Vice-Chancellor
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